NATIONAL COMPANY LAW TRIBUNAL
 AHMEDABAD BENCH
~ AHMEDABAD

CA (CAA) No. 34/NCLT/AHM/2017

- Coram: ' Present Hon ble Mr. BIKKI RAVEENDRA BABU
" o MEMBER JUDICIAL

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING OF AHMEDABAD
'BENCH OF THE NATIONAL COMPANY LAW TRIBUNAL ON 19.04.2017 '

Name of the Company: _ Welspun Energy Pvt. Ltd.
' ' - ‘WS Alloy Holding Pvt. Ltd. -
Welspun Steel Ltd (Joint Apphcatlon)

Section of the Companies Act: Sectlon 230—232 of the Com anies Act, 2013

S.NO. NAME (CAPITAL LETTERS) _DESIGNATION REPRESENTATION N SIGNATURE

gl

2YUVRAT THAKoR ¢  ADvocATe AP Pu.c.nm]'r _ Zr ﬁu_“—._

L.DRARMTIESHTA RAVOL m\)ofﬂrTé GPPLICGNT

ORDER

Learned Advocate Ms. Dharmlstha Raval w1th Learned Advocate Mr. Yuvra]
Thakore present for Apphcants . - .

~ Atrequest of Learned Counsel for Applicants.

List thé matter on _21 04.2017. _'

RAVEENDRA BABU
'MEMBER JUDICIAL

‘BI

Dated this the 19" day of April, 2017.




